
17.03.2017                                                                  J- 1 PRONOUNCEMENT OF JUDGEMENT(APPLT.JURISDICTION)

COURT NO. 36
EXTENSION BLOCK (SECOND FLOOR)   
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.M.C. 2863/2016 PADMA VATHY & ANR SIDDHARTH LUTHRA, MANOJ OHRI,
   CRL.M.A. 12262/2016 VS. STATE NCT OF        MANIK DOGRA, HARUY CHAWLA,

DELHI & ANR               SIDDHARTH DAS, ASTHA NIGAM,
ASHOK KUMAR GARG, SANDEEP SETHI,
SANJEEV PURI,NEERAJ SHARMA,

       RUSHIL CHANDRA,DAKSHAYANI SAXENA.

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)   
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. W.P.(CRL) 1945/2016 BRIJESH BAVARVA SUDHIR NANDRAJOG 
   CRL.M.A 10171/2016 VS. STATE OF NCT SANTOSH KRISHNAN

OF DELHI & ANR. V.SIDDHARTH,
NANDITA RAO

    HIGH COURT OF DELHI                            
    16TH MARCH,2017                              REGISTRAR (LISTING)



17.03.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

       COURT NO.  24 (OS-B)
HON'BLE DR. JUSTICE S. MURALIDHAR

   AT 10.30 A.M.

15. O.M.P. 39/2008            MODI ENTERTAINMENT PVT. LTD. MALLIKA JOSHI, AMIT AGARWAL,
                              Vs. PRASAR BHARATI           RAJEEV SHARMA, RADHALAKSHMI

RAJAT KRISHNA, PRATISHTH KAUSHAL,
RAJAN NARAIN,RAJEEV          
SHARMA,KANIKA GOMBER, 

                              ABHISHEK BIRTHRAY  
********

COURT NO. 21 (OS-C) 
HON'BLE MR. JUSTICE  RAJIV SAHAI ENDLAW

AT 2.15 P.M.

14. CS(COMM) 1106/2016        M/S FEDDERS LLOYD CORPORATION P.S.BINDRA, K.K.SHARMA     
               LTD                          VINOD WADHWA                       
                              Vs. KSS PETRON PVT LTD                                    

15. CS(COMM) 1484/2016        METRO TYRES LTD              PRAVIN ANAND, KRUTTIKA VIJAY 
    I.A. 13737/2016           Vs. THE ADVERTISING STANDARDS AVNI SINGH 
                              COUNCIL OF INDIA & ANR                                    

16. REVIEW PET. 38/2017       GURNAM KAUR(DECEASED) THR. LRS. MANISH VASHISHT, SAMEER VASHISHT      
    I.A. 1154/2017            Vs. BSES RAJDHANI POWER    TRISHA NAGPAL, ASTHA GUPTA 
    In CS(OS) 2691/2015       LTD. & ORS                     SANDEEP SETHI, ANUPAM VARMA

NITI ARORA  

17. EX.P. 146/2016            GURNAM KAUR (DECEASED)       MANISH VASHISHT, SAMEER VASHISHT 
      THROUGH LRS                  TRISHA NAGPAL, ASTHA GUPTA 
        Vs. BSES RAJDHANI POWER      ANUPAM VARMA, NITI ARORA 
                              LIMITED                                                   
     *********

    COURT NO. 20   (OS – D)
                      HON'BLE MR. JUSTICE VIBHU BAKHRU

   AT 02.15 P.M.

35. CS(OS) 417/2011           M/S EXPERION DEVELOPERS PVT. PANKAJ VIVEK                 
                              LTD.                                                      
                              Vs. M/S ANS CONSTRUCTIONS LTD.                         

                          *****
    

COURT NO. 23 (OS-E) 
HON'BLE MS. JUSTICE DEEPA SHARMA

    AT 2.15 P.M.

33. CS(COMM) 304/2016         VERSATILE COMMOTRADE PRIVATE RATAN KUMAR SINGH, NIKHILESH        
               LIMITED                      KRISHNAN, NISHANK TYAGI 
                              Vs. CHIRANJI LAL & ANR       ABHISHEK IYER, SUNIL DALAL

ASHISH SHARMA 

34. TEST.CAS. 13/2013         ISHAN KAPUR                  SANDHYA KOHLI & RANJANA      
    I.A. 2608/2013            Vs. STATE & ORS              IYER,URMILA LANBA            

*********
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